
 

IN THE HIGH COURT OF 
ORISSA,CUTTACK   

Institution of Applications for issue of Certified 
Copies.   

Report on :02-01-2020 
 

Date : 02.01.2020  

S
L
. 
N
o
. 

C.A.
No. 

Date 
of 
Applic
ation 

Case 
No. 

Name 
of 
the 
Appli
cant 

C.C 
Type 

Judge 
/ 
Court 
Name 

C.C 
Applied For 

Other 
Docum
ent 

Deali
ng  
Secti
on 

Se
at 

1 
1/20
20 

02.01.2
020 

WP(C)-
8131/2
012 

P.K.DA
S 

GENE
RAL  

Order Dtd. 2019-
07-02   

(Se
at 
No-
) 

2 
2/20
20 

02.01.2
020 

WP(C)-
15454/
2018 

M.NAYA
K 

C.O. 

CHIEF 
JUSTI
CE'S 
COURT 

Order Dtd. 2019-
04-30  

WRIT 
BRANC
H-11 

(Se
at 
No-
63) 

3 
3/20
20 

02.01.2
020 

CRLMC-
961/20
19 

B.K.DA
S 

GENE
RAL  

Order Dtd. 9999-
12-31  

CRMIN
AL 
MISC-
2 

(Se
at 
No-
11) 

4 
4/20
20 

02.01.2
020 

WP(C)-
26449/
2019 

A.K. 
JENA 

C.O. 

CHIEF 
JUSTI
CE'S 
COURT 

Order Dtd. 2019-
12-24   

(Se
at 
No-
11) 

5 
5/20
20 

02.01.2
020 

CRLMC-
960/20
19 

B.K.DA
S 

GENE
RAL  

Order Dtd. 9999-
12-31  

CRMIN
AL 
MISC-
2 

(Se
at 
No-
11) 

6 
6/20
20 

02.01.2
020 

WP(C)-
26449/
2019 

A.K. 
JENA 

C.O. 

CHIEF 
JUSTI
CE'S 
COURT 

Order Dtd. 2019-
12-24   

(Se
at 
No-
11) 

7 
7/20
20 

02.01.2
020 

WP(C)-
7693/2
011 

G.AGAR
WAL 

GENE
RAL  

Order Dtd. 2012-
12-12  

WRIT 
BRANC
H 
(DIVI
SION 
BENCH
) 

(Se
at 
No-
115
) 

8 
8/20
20 

02.01.2
020 

WP(C)-
26449/
2019 

C. 
SWAIN 

C.O. 
CHIEF 
JUSTI
CE'S 

Order Dtd. 2019-
12-24   

(Se
at 
No-



COURT 115
) 

9 
9/20
20 

02.01.2
020 

WP(C)-
7693/2
011 

G.AGAR
WAL 

GENE
RAL  

Annexure 
 

WRIT 
BRANC
H 
(DIVI
SION 
BENCH
) 

(Se
at 
No-
115
) 

10 
10/2
020 

02.01.2
020 

MACA-
655/20
18 

S.SWAI
N 

C.O. 
COURT 
NO. 
22 

Order Dtd. 2018-
12-08  

MISC. 
APPEA
L 
SEC. 

(Se
at 
No-
8) 

11 
11/2
020 

02.01.2
020 

MACA-
660/20
18 

S.SWAI
N 

C.O. 
COURT 
NO. 
22 

Order Dtd. 2018-
12-08  

MISC. 
APPEA
L 
SEC. 

(Se
at 
No-
8) 

12 
12/2
020 

02.01.2
020 

MACA-
659/20
18 

S.SWAI
N 

C.O. 
COURT 
NO. 
22 

Order Dtd. 2018-
12-08  

MISC. 
APPEA
L 
SEC. 

(Se
at 
No-
8) 

13 
13/2
020 

02.01.2
020 

CRMC-
1246/2
001 

M.ROUT 
GENE
RAL  

Order Dtd. 2009-
05-19  

CRIMI
NAL 
MISC-
1 

(Se
at 
No-
6) 

14 
14/2
020 

02.01.2
020 

WP(C)-
23576/
2019 

P.K. 
DAS, 
ADV 

GENE
RAL  

Order Dtd. 2019-
12-
05Petition,Annexur
e,Misc.case, 

  

(Se
at 
No-
6) 

15 
15/2
020 

02.01.2
020 

BLAPL-
1053/2
019 

SANJAY 
KUMAR 
SAHU 

GENE
RAL  

Order Dtd. 2019-
08-07   

(Se
at 
No-
6) 

16 
16/2
020 

02.01.2
020 

CMP-
678/20
16 

P. N. 
BEHERA 

GENE
RAL  

Order Dtd. 2016-
04-27  

WRIT 
BRANC
H-3 

(Se
at 
No-
13) 

17 
17/2
020 

02.01.2
020 

WP(C)-
6103/2
019 

P. N. 
BEHERA 

GENE
RAL  

Order Dtd. 2019-
03-20  

WRIT 
BRANC
H-1 

(Se
at 
No-
1) 

18 
18/2
020 

02.01.2
020 

WP(C)-
26133/
2019 

MR.SAN
GRAM 
RATH 

C.O. 
COURT 
NO. 9 

Order Dtd. 2019-
12-23   

(Se
at 
No-
1) 

19 
19/2
020 

02.01.2
020 

BLAPL-
6872/2
019 

A. K. 
MOHANT
Y 

GENE
RAL  

Order Dtd. 2019-
12-03   

(Se
at 
No-
1) 

20 
20/2
020 

02.01.2
020 

WP(C)-
11786/

A. K. 
MOHANT

GENE
RAL  

Order Dtd. 2019-
01-29  

WRIT 
BRANC

(Se
at 



2018 Y H-8 No-
42) 

21 
21/2
020 

02.01.2
020 

CMP-
295/20
18 

P.K.DA
S 

GENE
RAL  

Order Dtd. 2018-
07-18  

WRIT 
BRANC
H-6 

(Se
at 
No-
24) 

22 
22/2
020 

02.01.2
020 

WP(C)-
14671/
2019 

B C 
PANDA 

GENE
RAL  

Order Dtd. 2019-
11-25   

(Se
at 
No-
24) 

23 
23/2
020 

02.01.2
020 

WP(C)-
23573/
2017 

B C 
PANDA 

GENE
RAL  

Order Dtd. 5000-
01-01   

(Se
at 
No-
24) 

24 
24/2
020 

02.01.2
020 

WP(C)-
18171/
2016 

B C 
PANDA 

GENE
RAL  

Order Dtd. 2016-
12-14  

WRIT 
BRANC
H-4 

(Se
at 
No-
37) 

25 
25/2
020 

02.01.2
020 

CRLMC-
735/20
10 

P K 
DAS 

GENE
RAL  

Order Dtd. 2016-
08-01  

CRIMI
NAL 
MISC-
1 

(Se
at 
No-
6) 

26 
26/2
020 

02.01.2
020 

CMP-
1311/2
019 

S K 
SWAIN 

GENE
RAL  

Order Dtd. 2019-
12-18   

(Se
at 
No-
6) 

27 
27/2
020 

02.01.2
020 

BLAPL-
810/20
14 

P K 
NAYAK 

GENE
RAL  

Order Dtd. 2015-
08-06  

CRMIN
AL 
MISC-
2 

(Se
at 
No-
10) 

28 
28/2
020 

02.01.2
020 

WP(C)-
3398/2
018 

B K 
BEHERA 

GENE
RAL  

Order Dtd. 2018-
03-08  

WRIT 
BRANC
H-5 

(Se
at 
No-
23) 

29 
29/2
020 

02.01.2
020 

WPCRL-
1276/2
013 

P K 
NAYAK 

GENE
RAL  

Order Dtd. 2014-
01-15  

WRIT 
BRANC
H-6 

(Se
at 
No-
35) 

30 
30/2
020 

02.01.2
020 

WP(C)-
18416/
2019 

P K 
DAS 

GENE
RAL  

Order Dtd. 2019-
11-05   

(Se
at 
No-
35) 

31 
31/2
020 

02.01.2
020 

WP(C)-
33414/
2011 

P K 
DAS 

GENE
RAL  

Order Dtd. 2019-
12-16  

WRIT 
BRANC
H-3 

(Se
at 
No-
14) 

32 
32/2
020 

02.01.2
020 

WP(C)-
4743/2
004 

P K 
DAS 

GENE
RAL  

Order Dtd. 2019-
12-10  

WRIT 
BRANC
H-1 

(Se
at 
No-
30) 

33 33/2 02.01.2 WP(C)- M K GENE
 

Order Dtd. 2019-
  

(Se



020 020 25207/
2019 

MOHANT
Y 

RAL 12-19 at 
No-
30) 

34 
34/2
020 

02.01.2
020 

WP(C)-
27119/
2019 

R. C. 
SAHOO 

C.O. 
COURT 
NO. 
22 

Order Dtd. 2019-
12-23   

(Se
at 
No-
30) 

35 
35/2
020 

02.01.2
020 

BLAPL-
10095/
2019 

S.RANJ
IT 

GENE
RAL  

Order Dtd. 2019-
12-13   

(Se
at 
No-
30) 

36 
36/2
020 

02.01.2
020 

RVWPET
-
150/20
17 

J.BHOI 
GENE
RAL  

Order Dtd. 2019-
10-17  

CIVIL 
REVIS
ION 

(Se
at 
No-
1) 

37 
37/2
020 

02.01.2
020 

WP(C)-
21745/
2013 

J.BHOI 
GENE
RAL  

Order Dtd. 2019-
12-16   

(Se
at 
No-
1) 

38 
38/2
020 

02.01.2
020 

WP(C)-
18535/
2019 

J.BHOI 
GENE
RAL  

Order Dtd. 2019-
11-25   

(Se
at 
No-
1) 

39 
39/2
020 

02.01.2
020 

WP(C)-
24750/
2019 

JAYA 
KRUSHN
A 
MOHAPA
TRA 

C.O. 
COURT 
NO. 
22 

Order Dtd. 2019-
12-24   

(Se
at 
No-
1) 

40 
40/2
020 

02.01.2
020 

WP(C)-
26371/
2019 

D. K. 
NAIK 

C.O. 
COURT 
NO. 3 
OLD 

Order Dtd. 2019-
12-20   

(Se
at 
No-
1) 

41 
41/2
020 

02.01.2
020 

ABLAPL
-
18211/
2019 

CHEERA 
RANJAN 
SATAPA
THY 

GENE
RAL  

Order Dtd. 2019-
12-24   

(Se
at 
No-
1) 

42 
42/2
020 

02.01.2
020 

WP(C)-
22151/
2019 

P.K.PA
TRI 

C.O. 

CHIEF 
JUSTI
CE'S 
COURT 

Order Dtd. 2019-
11-26   

(Se
at 
No-
1) 

43 
43/2
020 

02.01.2
020 

ABLAPL
-
17824/
2019 

ASHOK 
KUMAR 
SAHOO 

C.O. 
COURT 
NO. 1 

Order Dtd. 2019-
12-20   

(Se
at 
No-
1) 

44 
44/2
020 

02.01.2
020 

ABLAPL
-
18231/
2019 

R. C. 
MOHARA
NA 

C.O. 
COURT 
NO. 1 

Order Dtd. 2019-
12-24   

(Se
at 
No-
1) 

45 
45/2
020 

02.01.2
020 

ABLAPL
-
17650/

B R 
SETH 

C.O. 
COURT 
NO. 1 

Order Dtd. 2019-
12-20   

(Se
at 
No-



2019 1) 

46 
46/2
020 

02.01.2
020 

ABLAPL
-
16246/
2019 

P K 
ROUT 

C.O. 
COURT 
NO. 
23 

Order Dtd. 2019-
12-11   

(Se
at 
No-
1) 

47 
47/2
020 

02.01.2
020 

WP(C)-
1567/2
018 

JYOTI 
RANJAN 
SAHOO 

C.O. 
COURT 
NO. 
22 

Order Dtd. 2019-
12-18   

(Se
at 
No-
1) 

48 
48/2
020 

02.01.2
020 

ABLAPL
-
18370/
2019 

S K 
NAYAK 

C.O. 
COURT 
NO. 1 

Order Dtd. 2019-
12-24   

(Se
at 
No-
1) 

49 
49/2
020 

02.01.2
020 

WP(C)-
9318/2
019 

SANJAY 
KUMAR 
SAHU 

C.O. 

CHIEF 
JUSTI
CE'S 
COURT 

Order Dtd. 2019-
12-18   

(Se
at 
No-
1) 

50 
50/2
020 

02.01.2
020 

ABLAPL
-
18211/
2019 

C R 
SATAPA
THY 

C.O. 
COURT 
NO. 1 

Order Dtd. 2019-
12-24   

(Se
at 
No-
1) 

51 
51/2
020 

02.01.2
020 

ABLAPL
-
18095/
2019 

S R 
TRIPAT
HY 

C.O. 
COURT 
NO. 1 

Order Dtd. 2019-
12-23   

(Se
at 
No-
1) 

52 
52/2
020 

02.01.2
020 

CONTC-
2049/2
019 

P. K. 
ROUT 

C.O. 
COURT 
NO. 1 

Order Dtd. 2019-
12-23   

(Se
at 
No-
1) 

53 
53/2
020 

02.01.2
020 

WP(C)-
28821/
2019 

M. 
NAYAK 

C.O. 
COURT 
NO. 3 
OLD 

Order Dtd. 2020-
01-02   

(Se
at 
No-
1) 

54 
54/2
020 

02.01.2
020 

WP(C)-
28817/
2019 

M. 
NAYAK 

C.O. 
COURT 
NO. 3 
OLD 

Order Dtd. 2020-
01-02   

(Se
at 
No-
1) 

55 
55/2
020 

02.01.2
020 

WP(C)-
28827/
2019 

M. 
NAYAK 

C.O. 
COURT 
NO. 3 
OLD 

Order Dtd. 2020-
01-02   

(Se
at 
No-
1) 

56 
56/2
020 

02.01.2
020 

WP(C)-
28829/
2019 

M. 
NAYAK 

C.O. 
COURT 
NO. 3 
OLD 

Order Dtd. 2020-
01-02   

(Se
at 
No-
1) 

57 
57/2
020 

02.01.2
020 

WP(C)-
28828/
2019 

M. 
NAYAK 

C.O. 
COURT 
NO. 3 
OLD 

Order Dtd. 2020-
01-02   

(Se
at 
No-
1) 

58 
58/2
020 

02.01.2
020 

WP(C)-
28802/

M. 
NAYAK 

C.O. 
COURT 
NO. 3 

Order Dtd. 2020-
01-02   

(Se
at 



2019 OLD No-
1) 

59 
59/2
020 

02.01.2
020 

WP(C)-
28805/
2019 

M. 
NAYAK 

C.O. 
COURT 
NO. 3 
OLD 

Order Dtd. 2020-
01-02   

(Se
at 
No-
1) 

60 
60/2
020 

02.01.2
020 

WP(C)-
28807/
2019 

M. 
NAYAK 

C.O. 
COURT 
NO. 3 
OLD 

Order Dtd. 2020-
01-02   

(Se
at 
No-
1) 

61 
61/2
020 

02.01.2
020 

WP(C)-
28811/
2019 

M. 
NAYAK 

C.O. 
COURT 
NO. 3 
OLD 

Order Dtd. 2020-
01-02   

(Se
at 
No-
1) 

62 
62/2
020 

02.01.2
020 

WP(C)-
11609/
2004 

TAPAN 
KU 
NAYAK 

C.O. 
COURT 
NO. 3 
OLD 

Order Dtd. 2019-
12-23   

(Se
at 
No-
1) 

63 
63/2
020 

02.01.2
020 

WP(C)-
28009/
2019 

M/S.RA
MA 
CHANDR
A RAY 

C.O. 

CHIEF 
JUSTI
CE'S 
COURT 

Order Dtd. 2019-
12-24   

(Se
at 
No-
1) 

64 
64/2
020 

02.01.2
020 

CMP-
1035/2
019 

P. 
K.BISW
AL 

GENE
RAL  

Order Dtd. 2019-
09-26  

WRIT 
BRANC
H-3 

(Se
at 
No-
14) 

65 
65/2
020 

02.01.2
020 

WP(C)-
9098/2
016 

K P 
BEHERA 

C.O. 

CHIEF 
JUSTI
CE'S 
COURT 

Order Dtd. 2019-
12-23  

WRIT 
BRANC
H 
(DIVI
SION 
BENCH
) 

(Se
at 
No-
110
) 

66 
66/2
020 

02.01.2
020 

WP(C)-
3979/2
015 

L 
SAHOO 

C.O. 
COURT 
NO. 
17 

Order Dtd. 2019-
12-23  

WRIT 
BRANC
H 
(DIVI
SION 
BENCH
) 

(Se
at 
No-
115
) 

N I C 
  

 




